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NATIONAL DATABASE FOR UNORGANISED WORKERS 

2682. PROF. MANOJ KUMAR JHA: 

 Will the Minister of Labour and Employment be pleased to state: 

(a) the State-wise progress of the National Database for Unorganised

Workers (NDUW) and when it will be released in public domain;

(b) the names of types of livelihoods under the unorganised sector that

will be considered in this Database; and

(c) whether Government has factored in the impact of COVID-19 on this

vulnerable sector, if so, the details thereof?

ANSWER 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

(a) to (c): Ministry of Labour & Employment in technical collaboration 

with National Informatics Centre (NIC) is in the process of developing a 

registration module for creating a comprehensive National Database for 

Unorganized Workers (NDUW) seeded with Aadhaar for all Unorganised 

workers including Construction Workers, Migrant Workers, Gig and 

Platform workers, Street Vendors, Domestic Workers, Agriculture 

Workers, Migrant workers and similar other sub-group of Unorganised 

workers. At present, the process for dry run and security audit is 

underway. The project is expected to commence the registration of 

individuals by August, 2021. The State Governments are to populate the 

data on the portal by mobilising the unorganised workers. One of the key 

objectives of this Portal is to provide a comprehensive database of the 

workers to the Governments for using it during any crises like COVID-19 

in future. The portal will be available in public for open access where 

worker can self enrol through his Aadhaar and Mobile Number. The 

Common Service Centre (CSC) through its nation-wide network of over 4 

lakh centres and selected post offices of the Department of Posts will 

act as registration centres, where workers will be able to register 

themselves free of cost. 
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